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The Registrar,

Hon'ble National Green Tribunal,
Copernicus Marg, New Delhi.
E-mail - judicial-ngt@gov.in

Subject: Submission of Joint Committe report in compliance of directions
issued by Hon'ble NGT vide order dated 19.10.2022 in O.A. No.
678/2022 Shri Jeetu Singh Vs State of U.P.

Sir,

In compliance of Hon’ble NGT order dated 19.10.2022 in the matter of O.A. No.

678/2022 Shri Jeetu Singh Vs State of Uttar Pradesh, the report of joint committe is
being filed herewith.

It is requested that the aforesaid report of joint committee may be presented

before the Hon'ble Tribunal for kind consideration.

Yours faithfplly,
Encl: As above. )\,

(Rajendra Singh)
Chief Environmental Officer
Circle-2
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Factual and action taken report regarding Hon’ble NGT Order dated 19.10.2022 in the matter of O
No.-678/2022 Shri Jeetu Singh Versus State of U.P,

Nk

Background
Hon’ble National Green Tribunal (NGT) in the matter of OA No.-678/2022 Jeetu Singh Versus
State of U.P in order dated 19.10.2022 directed as below:

Mr. Jeetu Singh, Gram Pradhan, Mohana resident of Village Mohana, Police Station
Dakore, Tehsil Orai, District Jalaun has sent the letter petition by Post, which has been treated and
registered as Original Application complaining that illegal sand mining is being carried out at
Khand Sankhya 24/17 in river Betwa at village Mohana, Thana, Dakore, Tehsil Orai, District
Jalaun which is obstructing the main stream of river. It is further submitted that big ditches have
been thereby created and a child died by drowning in one of the ditches.

Accordingly, Hon'ble Tribunal constituted a Joint Committee comprising of State PCB and
District Magistrate, Jalaun and direct the same to meet within two weeks, undertake visits to the
site, look into the grievances of the applicant, associate the applicant and representative of the
concerned project proponent, verify the Jactual position and take appropriate remedial action by

Jollowing due course of law and giving opportunity of being heard to the project proponent. The

State PCB will be the nodal agency for coordination and compliance.

Factual and Action taken Report may be submitted within two months by e-mail at judicial-
ngi@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of
Image PDF.

Proceedings

In compliance of the above order, Member Secretary, UPPCB vide order dated 02.11.22 nominated
Regional officer, UPPCB, Jhansi Smt. Deepa Arora as a member of joint committee & DM/ADM,
Jalaun by order dated 07.12.2022 nominated Executive Engineer, Jal Nigam (Rural) as a nomince
for District Magistrate.

On scrutiny of Hon’ble NGT order dated 19.10.2022, Nodal agency SPCB issued a letter
dated 20.01.2023 to District Mines Officer, Jalaun regarding illegal Sand mining is be carried out
at khand No.-24/17 in river betwa at village-Mohana, Thana-Dakore, Tehsil-Orai, District-Jalaun to
apprised the action taken against the illegal miming on the said khand sankhya. District Mines
Officer, Jalaun replied vide letter dated 23.01.2023, he claimed that Betwa River at gram-mohana
khand sankhaya-24/17 is not allotted/approved sand/morrum mining patta, while this khand
sankhaya-24/17 is allotted at gram chikasi in District-Hamirpur as per joint report of Mines
Inspector and Tehsildar, Orai, District-Jalaun dated 15.04.2022.

Therefore, illegal mining on khand sankhya 24/17 in river Betwa is not concern to the
District-Jalaun, the khand sankhya is concern to District-Hamirpur, while applicant belongs to
District-Jalaun.

Hence most respectfully, the report is submitted as above in compliance of the order dated
19.10.2022 in OA No.-678/2022 Jeetu Singh Versus State of U.P.

de Sewee. UL,

Anchal Kumar Deepa Arora Chandni Sing
Executive Engineer Regional Officer ~ District-Magistrate, Jalaun
Jal Nigam (Rural), Orai, UPPCB, Jhansi

Jalaun
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e — 1. Mr, Jeetu Singh, Gram Pradhan, Mohana resid_ént of Village Mohana,
Police Station Dakore, Tehsil Orai, District Jalaun has sent the letter petition by Post,
which has been treated and registered as Orig_iﬂal Application complaining that illega]
sand mining is being carried out at Khand Sankhya 24/17 in river Betwa at village
Mohana, Thana, Dakore, Tehsil Orai, District Jalaun which is obStructing the main stream
of river. It is further submitted that big ditches havg been f'chercby created and a child died
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